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A R JU N ): (a) to (c). The Passenger below:
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(1) Second Class (Ordinary) upto 200 Kms. to the next higher multiple
10 paise. '

(2) Second Class (Ordinary) for 201 Kms. to the next higher multiple of
and above. paise.

(3) Second Class (Mail/Express) . . to the next higher multiple of
. 50 paise.

(4) A.C.Chair Car, 2-tier A ’C. Sleeper, 
First Class and A.C. First Class.

<0 the next higher rupee.

The revised rounding off rule has 
been introduced with aview to a chieve 
simplification of transactions and to 
mitigate the inconvenience caused 
due to non-availability of small 
change,.

Implementation of National Policy 
Resolution on Education

712. SHRI NARAIN CHAND 
PARASHAR: W ill the Minister of 
ED U CA TIO N  AND SO CIAL W EL-
FARE be pleased to state:

(a) whether Government have 
examined the implication of the 
inclusion of education in the con-
current list of the constitution of 
India (VII Schedule with reference 
to Article 246) especally with regard 
to the eff ective implementation of the 
National Policy Resolution on Educa-
tion adopted by the Government of 
India on 24th July, 1968;

(b) if so, whether any mechanism 
has been se.t up for this purpose and 
whether any legislation would be

1 enacted to ensure the implementation 
of the Resolution; and

TH E D EPU TY M IN ISTER  IN 
THE M IN ISTERIES O F R A IL -
W AYS AND E D U CATIO N  AND 
SO C IA L W ELFARE AND DEPA-
RTM EN T OF PA R LIAM E N TA R Y 
AFFAIR S ( SHRI M A L L IK A R -
JUN) : (a) and (b). Government of 
India, as well as the State Govern-
ments, are generally following, the 
National Policy on Education, 1968 
and the Government of India do not 
consider it necessary to invoke the 
concurrent powers to ensure its 
implementation. The question of 
setting up a mechanism lor this pur-
pose, therefore, does not arise.

(c) Does not arise.
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(c) if so, the likely date by which 
it would be done?
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